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0.A. 301/91 

Mr. M R Rajendran Nair for the applicant 

SCGZC for respondents 1 & 2 

This application has been taken on mention by the 

learned counsel forthe applicant. The learned counsel 

for the applicant seeks permission to withdraw the appli-

cation. SCGJC has no objection. The ppliQtS 

permitted to withdraw this application. 
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